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Over-bridge at Kesinga Hallway 
Station

M l. Shri B. C. Prodhan: W ill the 
M inister o f Railways, be pleased  to 
state:

(a) w h eth e r  G overn m en t h ave  an y 
proposal to construct an o ver-b rid ge  
a t K esin ga  R a ilw a y  Statipn  on the 
South E astern  R a ilw ay ; and

(b) it so, w h en  th e w o rk  w ill be 
started?

The Deputy Minister ot Railways 
(Sbri Shahnawaz Khan): (a) T h e
S tate  G overn m en t su b m itted  in 1956 
a list o f road o ver-b rid g es to be con
structed, in dicatin g th eir  p rio rity . In 
this list, the b rid ge at K esin g a  R a il
w a y  S tation  is 8th in o rd er o f p rio rity .

(b) T h e w o rk  on th is  b rid ge  w ill 
be tak en  in hand w h en  oth er b rid ges 
w hich  h ave  h igh er p r io rity  are  com 
pleted, and th e S tate  G overn m en t 
arran g es to construct the approaches.

Sugar Factories

892. S h ri M orarka: W ill the M inis
te r of Food and A g ricu ltu re  be p le a s
ed to  lay a statem ent on th e T a b le  
show ing:

(a) the nam es o f su gar factories 
w h ose affairs w ere  in vestig ated  d urin g 
the last fo u r years; and

(b) w h eth er th e reports o f these 
in vestig ation s to geth er w ith  G o v e rn 
m ent action  thereon w o u ld  b e p laced  
on th e  T a b le  o f the Sabha?

The Minister o f Food and Agricul
ture (Shri A. F. Jain): (a) T h e
affa irs o f th e  fo llo w in g  su g a r factories 
w e re  in vestig ated  u n der S ection  15 
o f  th e  Ind u stries (D evelo p m en t and 
R egu latio n ) A ct, 1951 d urin g  the last 
fo tir  years:—

( 1) M /s. Jagd ish  S u g a r  M ills  
Ltd., K a th k u iy a n , D istrict 
D eoria, U.P.

( 2) M /s. Ishw ari K h e ta n  S u g ar 
M ills Ltd.,, L a k sh m ig a n j, D is
trict D eoria, U.P.

( 3) M /s. M ah esw ari K h etan  
S u g a r  M ills  L td ., R am k o la , 
D istrict D eoria, U.P.

(4) M /s. R am  L u x m a n  S u g a r  
M ills, M ohiuddinp ur, D istric t 
M eerut, U.P.

( 5 ) M /s. P a d ra u n a  R a j K rish n a  
S u g ar W o rk s L td ., P adrau n a, 
D is tr ic t  D eoria, U .P .

(6 ) M /s. V ishnu P ratap  S u g ar 
W o rk s Ltd ., K h ad d a, D istrict 
D eoria, U.P.

(7) M /s. P a n n iji S u g a r  and G en e
ra l M ills  Co., P an n in agar, 
D istrict N ain ita l, U.P.

(8) M/s. S h ree  J a n k i S u g a r  Mills 
&  Co. D oiw ala , D istric t Dehra
Dun, U P .
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( 9) M /s S u g au li S u g a r  
Ltd. S u gau li, D istrict 
paran, B ihar.

(b) It w ould  not b e in p u b lic  in terest 
to la y  th e rep orts o f  the In vestigatio n  
P an els  on th e  T a b le  o f th e  Sabha. 
T h e action taken  on these reports w as, 
h o w ever, d u ly  p u b lish ed  in the 
G a zette  o f India, vide N otified  O rd ers 
d eta iled  b elow :—

S.R.O.
Number

Date No. and date o f (a) cancelling 
order or (i)cxtendirg order

(1) 2085
(2) 2120
(3) 2121
(4) 2122
(5) 3436 
(«> 3437
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(a) S.R.O. N o. 1672 dated 21-5-54.

(b) S.R.O. N os. 3542-A & 2542-B dated
7-11-56.




